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Governments/UT Administrations are addressed through letters and review meetings
to improve the deficiencies and to improve the implementation of the Scheme
including infrastructure and facilities like availability of drinking water and toilets at
the AWCs.

Letters under the joint signature of Secretary, Ministry of Women and Child
Development and Department of Drinking Water and Sanitation have been sent to
the States/UTs to ensure convergence for effective implementation of the ICDS
Scheme.

Abusing in Juvenile Homes

1304. SHRI DHIRAJ PRASAD SAHU: Will the Minister of WOMEN AND
CHILD DEVELOPMENT be pleased to state:

(@) whether it is a fact that of late children are being abused in juvenile

homes;

(b) if so, the details thereof and the number of people against whom action
has been taken in this regard; and

(¢) the number of juvenile homes in the country being supported by
Government of India and the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF WOMEN AND CHILD
DEVELOPMENT (SHRIMATI KRISHNA TIRATH): (a) and (b) Some cases of child
abuse in Homes under the Juvenile Justice (Care and Protection of Children) Act
have been recently reported. Information is being collected and will be laid on the
Table of the House.

(c) 802 various types of Homes registered under the Juvenile Justice (Care
and Protection of Children) Act, including Special Homes and Observation Homes,
have been supported by the Ministry of Women and Child Development under the
Integrated Child Protection Scheme (ICPS) during 2011-12, benefitting 37481 children.
State-wise details are given in statement.

Statement

State-wise details of various types of Homes supported and beneficiaries
therein under the Integrated Child Protection Scheme (ICPS)

SI. No. Name of the State/UT  No. of Homes Assisted  No. of Beneficiaries

1. Andhra Pradesh 102 6186

+ Original notice of the question was received in Hindi
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SI. No. Name of the State/UT  No. of Homes Assisted  No. of Beneficiaries
2. Assam 7 285
3. Bihar 14 699
4. Chhattisgarh 13 415
5. Gujarat 57 1945
6, Haryana 9 361
7. Himachal Pradesh 2 1673
8 Jharkhand 16 o644
9. Karnataka 63 2328
10. Kerala 28 1035
11. Madhya Pradesh 24 601
12. Maharashtra 91 3746
13. Manipur 13 507
14. Meghalaya 18 446
15. Mizoram 4 112
16. Nagaland 12 577
17. Odisha 27 1299
18. Punjab 15 396
19. Rajasthan 63 3800
20. Sikkim 5 228
21. Tamil Nadu 41 2382
22. Tripura 1 383
23. Uttar Pradesh 61 2125
24, West Bengal 55 3044
25. Delhi 25 2047
26. Puducherry 6 217

TotaL: 802 37481




